
List of cases where e-Payment of Court fees was made during the month of  October-2022.

Court District Case No. Advocate

1 Central

2280/2022 SKSINGH16@GAMIL.COM 01.10.2022 22.09.2022

2288/2022 06.10.2022 24.05.2022

2289/2022 06.10.2022 17.08.2022

2290/2022 06.10.2022 19.09.2022

2295/2022 07.10.2022 11.02.2022

2296/2022 INFORYTLAW@GMAIL.COM 07.10.2022 30.09.2022

2314/2022 11.10.2022 07.08.2022

2315/2022 neelam.malik8512@gmail.com 11.10.2022 30.09.2022

2316/2022 11.10.2022 27.09.2022

2320/2022 VCHAWLA@KREEN.COM 12.10.2022 10.10.2022

2329/2022 verma.himanshu294@gmail.com13.10.2022 08.10.2022

2341/2022 ADVSUBODHKUMAR SINGH@GMAIL.COM14.10.2022 07.10.2022

2342/2022 JURIS@HEMANTGUPTA.IN 14.10.2022 10.12.2021

2358/2022 JURISCONSTULUSLAWFIRM@GMAIL.CM17.10.2022 14.10.2022

No.
Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01 PANKAJ ARORA VS 

MCD

WELCOME 
ASSOCIATES VS 
COMMISSIONER 
NDMC bhanuadv@gmail.com

BANK OF BORADA VS 
ITLIAN GUEST HOUSE chitrasobti@gmail.com

VINOD MEHRA 
COMPANY VS SALAD 
STORY RESTAURANT kumar_arvindkaku@yahoo.in

ICICI BANK VS ASHOK 
KUMAR DUNGDUNG sagarandsagar@live.com

RAHUL ENTERPRISES 
VS UNITECH AIR 
CONDITIONING

ADIDAS AG VS ASHOK 
KUMAR mail@thelesgist.com

NITTU CREATIONS VS 
LAL CHAND MADAN 
LAL

DESICANT ROTERS 
INTERNATIONAL VS 
RAKESH KUMAR legal.gautamdutta@gmail.com

SAINIKI SAMACHAR 
VS SHAILINI 
PUBLICITY

LAKSHAY TRADERS VS 
SUBASH CHAND 
SUNREIYA

CANARA BANK VS 
ENGENEERING BOOK 
CENTRE

ICICI BANK VS 
SABHEEA KALAM

ICICI BANK VS 
GUNJAN KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

2363/2022 TARUNPM4@GMAIL.COM 18.10.2022 02.09.2022

2374/2022 ADVNISHANT@TYAGI.IN 19.10.2022 25.05.2022

2392/2022 22.10.2022 12.10.2022

2399/2022 JHAKSAROJHI@GMAIL.COM27.10.2022 27.09.2022

2405/22 sksingh116@gmail.com 29.10.2022 12.10.2022

2409/22 dpnshkhatri24@gmail.com 31.10.2022 27.10.2022

2410/22 adv.yogeshsharma121@gmail.com31.10.2022 17..10.2022
2 Central

HEMANT GUPTA(P), 13-10-2022 08-10-2022

HEMANT GUPTA(P), 14-10-2022 08-10-2022

SUBHASH CHANDRA(P), 14-10-2022 07-10-2022

MANEESH GUMBER(P), 15-10-2022 13-10-2022

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

PNB VS DEEPAK 
ARORA

MLJ AND SONS VS 
RAJIV GUPTA

ICICI BANK VS 
TRANZLEASE 
HOLDING punitbhalla@gmail.com

SANDEEP JAIN VS 
MCD

SUNIL BANSAL VS. 
MCD

UMESH TYAGI VS. 
MCD

UCO BANK VS. 
ANURAG GUPTA

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/232
1/2022

ICICI BANK Vs DALBIR 
SINGH

CS 
(COMM)/233
4/2022

ICICI BANK Vs 
VANDANA GOYAL

CS 
(COMM)/233
5/2022

HEMANT SETHI Vs 
RAM LAL BAGGA

CS 
(COMM)/235
0/2022

M/S KBR 
HOSPITALITY PVT LTD 
Vs SH MANISH DHALL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

17-10-2022 14-10-2022

VIKAS SAREEN(P), 18-10-2022 06-10-2022

MOHAMMAD BABAR(P), 19-10-2022 17-10-2022

20-10-2022 14-10-2022

CHETNA BHALLA(P), 22-10-2022 12-10-2022

SATYENDRA KUMAR SINGH(P),22-10-2022 12-10-2022

28-10-2022 26-10-2022

RAVINDRA NARAYAN SINGH(P),29-10-2022 13-10-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL COURT, 
THC

CS 
(COMM)/235
3/2022

ICICI BANK LIMITED 
Vs BIMLA DEVI C. Parkash(P),

CS 
(COMM)/236
1/2022

M/S BIMAL PAPERS 
PVT LTD THROUGH 
AUTHORIZE 
REPRESENTATIVE SH 
MOHIT JAIN Vs M/S 
JAYCO SALES

CS 
(COMM)/237
3/2022

RCJ FASHIONS Vs 
KALA MANDIR

CS 
(COMM)/237
6/2022

PERIWAL POLYMERS 
PVT LTD THROUGH 
ITS DIRECTOR AR  MR 
PAWAN KUMAR 
PERIWAL Vs INDER 
KRISHAN KHANNA 
AND SONS 
HUFTHROUGH MR 
INDER KRISHAN 
KHANNA Manisha Suri(P),

CS 
(COMM)/238
4/2022

ICICI BANK LIMITED 
Vs TRANZLEASE 
HOLDING PVT LTD

CS 
(COMM)/238
3/2022

SUNIL BANSAL Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

CS 
(COMM)/240
0/2022

M/S DURGA TRADING 
CO Vs M/S MARK 
TECH POLYMERS PVT 
LTD Anirudh Jamwal(P),

CS 
(COMM)/240
1/2022

STATE BANK OF INDIA 
Vs ALI KHAN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. ARJUN ANAND

01.10.2022 26.09.2022

SH. PRANAY SHARMA

01.10.2022 27.09.2022

SH. DURGESH GUPTA

06.10.2022 N/A

SH. C. PRAKASH

07.10.2022 14.05.2022

SH. PRAMOD KUMAR SINGH

11.10.2022 07.10.2022

SH. SUSHIL KUMAR RAI

11.10.2022 29.10.2022

MS. NEELAM MALIK

11.10.2022 27.09.2022

SH. SUNIL GOYAL

11.10.2022 28.09.2022

SH. HEMANT GUPTA

13.10.2022 08.10.2022

SH. SUSHIL KUMAR RAI

13.10.2022 29.09.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2276/2022

M/S MITTAL 
ENTERPRISES 
THROUGH ITS PROP. 
SH. SUBHASH CHAND 
MITTAL V/S ENA 
FOOTWEARS PVT.
LTD. & ANR.

CS(COMM)  
2277/2022

CANARA BANK 
(Erstwhite, Syndicate 
Bank) V/S PREM 
CHAND 
& ANR

CS(COMM)  
2286/2022

M/S SPACE4 
BUSSINESS SOLUTION 
PVT. LTD. V/S 
DISTRICT ELECTION 
OFFICER(NEW DELHI) 
& ANR.

CS(COMM)  
2291/2022

ICICI BANK LTD. V/S 
YOGESH KUMAR 
BHARDWAJ

CS(COMM)  
2309/2022

NIKE INNOVATE C.V. 
V/S ASHOK KUMAR

CS(COMM)  
2310/2022

CANARA BANK V/S 
M/S SHRI MATADEVI 
COMMUNICATION

CS(COMM)  
2311/2022

NIRAJ KUMAR V/S 
M/S JHALAK LADIES 
SUIT COLLECTION & 
BOUTIQUE

CS(COMM)  
2312/2022

ASHOK ARORA V/S 
GUVINDER PAL 
SINGH

CS(COMM)  
2323/2022

ICICI BANK LTD. V/S 
KHULLAR REJINA 
LAMKANG

CS(COMM)  
2324/2022

CANARA BANK V/S 
M/S KAUSHIK 
TRADING COMPANY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. PRASHANT BATRA

14.10.2022 20.09.2022

SH. HEMANT GUPTA

14.10.2022 08.10.2022

SH. HEMANT GUPTA

14.10.2022 28.10.2022

SH. NARENDER VASHISHTA

15.10.2022 13.10.2022

SH. MUNISH VOHRA

17.10.2022 12.10.2022

MS. CHETNA BHALLA

22.10.2022 12.10.2022

MS. CHETNA BHALLA

22.10.2022 12.10.2022

MS. CHETNA BHALLA

22.10.2022 12.10.2022

SH. ASHISH KAPUR

22.10.2022 08.09.2022

SH. SAROJ KUMAR JHA

27.10.2022 27.09.2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2338/2022

M/S RAJAT FOAM 
SALES V/S BRIJBASI 
ART PRESS LTD.

CS(COMM)  
2339/2022

iCICI BANK LTD. V/S 
MADAN LAL, PROP OF 
ASHANA SILVER 
HOUSE

CS(COMM)  
2340/2022

ICICI BANK LTD. V/S 
RAVI KUMAR, PROP. 
OF RAVI HANDICRAFT

CS(COMM)  
2347/2022

M/S VIVA BOOKS 
PRIVATE LTD. V/S DR. 
R.K. JAIN@ RAJIV 
JAIN

CS(COMM)  
2355/2022

NIKHIL JAIN V/S 
MINTO PACKS PVT. 
LTD.

CS(COMM)  
2385/2022

iCICI BANK LTD. V/S 
TRANZLEASE 
HOLDING INDIA PVT. 
LTD.

CS(COMM)  
2386/2022

iCICI BANK LTD. V/S 
TRANZLEASE 
HOLDING INDIA PVT. 
LTD.

CS(COMM)  
2387/2022

iCICI BANK LTD. V/S 
TRANZLEASE 
HOLDING INDIA PVT. 
LTD.

CS(COMM)  
2388/2022

M/S R.S. TRADERS V/S 
SURESH SAIN

CS(COMM)  
2394/2022

SANDEEP JAIN V/S 
MUNICIPAL 
CORPORATION OF 
DELHI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. SATYENDRA KUMAR SINGH

29.10.2022 12.10.2022

SH. ASHOK KUMAR

29.10.2022 20.10.2022

SH. SANDEEP JINDAL

31.10.2022 28.10.2022

MS. CHETNA BHALLA

31.10.2022 12.10.2022

4 Central

PRAMOD GUPTA 07.10.2022

NITIN KAKKAR 07.10.2022 04-10-2022

VIKAS CHOPRA 10.10.2022 13-01-2022

VIKAS CHOPRA 10.10.2022 12-01-2022

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2403/2022

SUNIL BANSAL V.S 
MUNICIPAL 
CORPORATION OF 
DELHI & ANR.

CS(COMM)  
2404/2022

STATE BANK OF INDIA 
V/S M/S A.S. 
COLTHING & ANR.

CS(COMM)  
2407/2022

ARUN KUMAR GOYAL 
V/S AMAN PREET 
HORA

CS(COMM)  
2408/2022

ICICI BANK LTD. V/S 
VISHAL KUMAR

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS(COMM) 
2298/2022

SACHDEVA 
LIGHTENING PVT LTD 
VS. ANKIT GUPTA & 
OTHERS

EXEMPTION 
12.08.2022

CS(COMM) 
2297/2022

GUNSHIKHA 
MARKETING CO. VS. 
RUDRA OVERSEE & 
OTHERS

CS(COMM) 
2300/2022

ICICI BANK LIMITED 
VS. ADITYA 
INTERNATIONAL

CS(COMM) 
2300/2022

ICICI BANK LIMITED 
VS ANIKET KUMAR 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

TUBA UROOSA 14.10.2022 04.08.2022

HEMANT GUPTA(P), 15-10-2022 12.10.2022

SUBODH KUMAR SINGH(P), 15-10-2022 12.10.2022

DEEPAK BHATT(P), 15-10-2022 12.10.2022

HEMANT GUPTA(P), 15-10-2022 12.10.2022

SUBHASH CHANDRA 17.10.2022 27-09-2022

TUBA UROOSA 18.10.2022 20.08.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS(COMM) 
2330/2022

ICICI BANK LIMITED 
VS. MRS. AKBARI 
BEGAM & ANRS.

CS 
(COMM)/234
8/2022

ICICI BANK LIMITED 
Vs AJAY DHAMA

CS 
(COMM)/234
6/2022

CANARA BANK Vs M/S 
EDUCATIONAL BOOK 
DEPOT

CS 
(COMM)/234
5/2022

M/S PARAS 
INTERNATIONAL 
THROUGH PROP  SH 
MOHHAMAD ARIF Vs 
M/S ROBUST 
MARKETING AND 
COMMUNICATION 
THROUGH PROP SH 
MANISH TRIPATHI

CS 
(COMM)/234
4/2022

ICICI BANK LIMITED 
Vs DINESH CHANDRA

CS 
(COMM)/235
7/2022

M/S BRIJRAJ 
FASHION (P) LTD VS. 
M/S DAYAL 
CLOTHIERS EXPORTS

CS 
(COMM)/236
4/2022

ICICI BANK LIMITED 
Vs AMIT KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

TUBA UROOSA 18.10.2022 02.08.2022

VENKAT RAO 18.10.2022 14.08.2022

GHUFRAN AHMAD 18.10.2022 14.08.2022

SATYENDER KUMAR 19.10.2022

12-10-2022

SATYENDER KUMAR 19.10.2022

12-10-2022

SATYENDER KUMAR 19.10.2022

12-10-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS 
(COMM)/236
2/2022

ICICI BANK LIMITED 
VS. M/S SAVIOUR 
FACILITY 
MANAGEMENT INDIA 
PVT LTD

OMP 
(COMM) NO: 
57/2022

ANISH MAHAVIR 
PRASAD GOEL  VS 
INDIABULLS 
HOUSING FINANCE 
LTD AND ANRS

OMP 
(COMM) NO: 
56/2022

Garima Shukla vs Kotak 
Mahindra Bank Ltd

CS 
(COMM)/236
8/2022

SHOBIT BANSAL VS. 
MCD & ANR

CS 
(COMM)/236
7/2022

SHOBIT BANSAL VS. 
MCD & ANR

CS 
(COMM)/236
6/2022

ANITA GARG VS. MCD 
& ANR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

MAHESH SHARMA 20.10.2022 12-10-2022

SH. AMIT KUMAR 27.10.2022 11.10.2022

SUBHASH CHANDRA 31.10.2022 12-10-2022
5 Central

01.10.2022 ON LINE

SATENDRA KR. SINGH 06.10.2022 ON LINE

AMIT KR. 07.10.2022 ON LINE

SACHIN KATYAL 07.10.2022 ON LINE

KARAN SINHA 07.10.2022 ON LINE

SGIVENDER VISHWAS 11.10.2022 ON LINE

RAMAN SABHLOK 11.10.2022 ON LINE

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

CS  (COMM)-
2382/2022

M/S ORIENT LINKS 
PVT LTD VS. SH. 
RAJNISH BANSAL

CS (COMM)-
2398/2022

AMIT MUDGAL VS. 
YOGESH KUMAR 
SINGHAL

CS  (COMM)-
2406/2022

HEMANT SETHI VS. 
VIKAS GUPTA

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

OMP-COMM-
152/2022

BRIJESH KUMAR 
SRIVASTAVA & 
ORS.VS. MAHINDRA 
AND MAHINDRA 
FINANCE SERVIVES 
LTD.

CS COMM-
2287/2022

PANKAJ ARORA VS. 
MCD 

CS COMM-
2299/2022

SPACE 4 BUSINESS 
SOLUTION PVT. LTD. 
VS. DISTRICT 
ELECTION OFFICER 
SOUTH

EX. COMM-
235/2022

HDFC BANK LTD. VS. 
SURAJ KR.

EX. COMM-
236/2022

HDFC BANK LTD. VS.  
SAURABH MISHRA

EX COMM-
239/2022

ANIL STATIONER 
PRODUCTS PVT. LTD. 
VS. OM DUTT SHARMA

ES. COMM-
240/2022

PIONEER PUBLICITY 
CORPORTATION PVT. 
LTD. VS. AD CORP 
VENTURES.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

SUSHIL KR. RAI 11.10.2022 ON LINE

GAUTAM KR. DUTTA 11.10.2022 ON LINE

SURJIT SINGH MALHOTRA 12.10.200 ON LINE

C PRAKASH 13.10.2022 ON LINE

AMIT KR 13.10.2022 ON LINE

HEMANT GUPTA 13.10.2022 ON LINE

JYOTI SHARMA 14.10.2022 ON LINE

MANISH CHAUHAN 14.10.2022 ON LINE

HEMANT GUPTA 14.10.2022 ON LINE

GIRISH CHANDER 15.10.2022 ON LINE

SATYENDRA KR. SINGH 18.10.2022 ON LINE

MAHESH CHAND SHARMA 19.10.2022 ON LINE

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

CS COMM-
2307/2022

CANARA BANK VS. SH. 
SANJEEV SHARMA

CS COMM-
2308/2022

DESICCANT ROTORS 
INTERNATIONAL PVT. 
LTD. VS. ETHOS HVAC 
SYSTEM LTD. 

EX COMM-
244/2022

AJAY BAJAJ VS. 
STONE PUBLICATION 

CS COMM-
2325/2022

ICICI BANK LTD V/S 
SANJEEV TREHAN

CS COMM-
2326/2022

MEENAKSHI 
POLYMERS P LTD V/S 
SUNIL KR. ARYA

CS COMM-
23227/2022

ICICI BANK LTD V/S 
DHARMVEER SINGH

CS COMM-
2331/2022

IKLJ PLASTICIZERS 
LIMITED V/S BHARAT 
POTTERIES LIMITED

EX. COMM-
245/2022

M/S FASHIONISTA 
INC V/S JMD 
LIFESTYLE

CS COMM-
2332/2022

ICICI BANK LTD. V/S 
ABHINAV KUMAR ROY

CS COMM-
2349/2022

PUNJAB NATIONAL 
BANK VS. M/S 
NARULA COUTURES

CS COMM-
2359/2022

SWEETY BANSAL VS. 
MUNICIPAL 
CORPORATION OF 
DELHI

CS COMM-
2369/2022

M/S ORIENT LINKS 
PVT. LTD. V/S RUPAM 
JHA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

MOHAMMAD BABAR 19.10.2022 ON LINE

MOHAMMAD BABAR 19.10.2022 ON LINE

RAKESH KR. 20.10.2022 ON LINE

PRINCE JAIN 20.10.2022 ON LINE

GANESH MISHRA 20.10.2022 ON LINE

CHETNA BHALLA 22.10.2022 ON LINE

CHETNA BHALLA 22.10.2022 ON LINE

CHETNA BHALLA 22.10.2022 ON LINE

ABADAL KATARIYA 27.10.2022 ON LINE

CHETANAYA KAKAR 27.10.2022 ON LINE

ARCHIT SINGHAL 27.10.2022 ON LINE

ANISH BHOLA 28.10.2022 ON LINE 

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

MISC DJ-
645/2022

AKANKSHA TEXTILES 
V/S M/S BELA 
CREATIONS PVT. LTD.

CS COMM-
2370/2022

M S HARSINGAR V/S 
SHAILJA PARK PVT. 
LTD.

CS COMM-
2377/2022

ANJUSH BANSALV/S 
ASHU VIJ

OMP(I) 
COMM-
374/2022

BANSAL CREDITS LTD. 
V/S KRISHAN KUMAR

OMP COMM-
158/2022

SHRI GANESH 
MISHRA V/S SBI CARD 
AND PAYMENT 
SERIVES LTD.

CS COMM-
2389/2022

ICICI BANK LTD. V/S 
TRAZLEASE HOLDING 
INDIA PVT. LTD.

CS COMM-
2390/2022

ICICI BANK LTD. V/S 
TRAZLEASE HOLDING 
INDIA PVT. LTD.

CS COMM-
2391/2022

ICICI BANK LTD. V/S 
TRAZLEASE HOLDING 
INDIA PVT. LTD.

CS COMM-
2395/2022

ARCHANA SALES 
CORPORATION V/S 
TRISQUARE 
SWITCHGEARS PVT. 
LTD. 

CS COMM-
2396/2022

AMIT MUDGAL V/S 
HMP ENGINEERING 
PVT. LTD. 

CS COMM- 
2397/2022

M/S GOLDEN PAPER 
MART V/S BATRA 
PAPER MART

OMP(I) 
COMM-
393/2022

DCB BANK LTD. V/S 
MINZAR HUSSAIN 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 28.10.2022 ON LINE 

ANISH BHOLA 28.10.2022 ON LINE 

ANISH BHOLA 28.10.2022 ON LINE 

RAJIV KR. THAKUR 29.10.2022 ON LINE

SHUBHAM VISHWAKARMA 31.10.2022 ON LINE

PARAS JAIN 31.10.2022 ON LINE
6 Central

MEENA GUPTA 06.10.2022 26.08.2022

PREM CHAND SHARMA 06.10.2022 23.09.2022

CHITRA MALHOTRA 06.10.2022 17.08.2022

VIDHUR SIKKA 06.10.2022 -

VIKAS CHOPRA 10.10.2022 12.01.2022

VIKAS CHOPRA 10.10.2022 12.01.2022

SH. ASHWANI KUMAR 
SARPAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-05

OMP (I) 
COMM-
394/2022

DCB BANK LTD. V/S 
RANDHIR SINGH

OMP (I) 
COMM-
395/2022

DCB BANK LTD. V/S 
MINZAR HUSSAIN 

OMP (I) 
COMM-
396/2022

DCB BANK LTD. V/S 
RAM SAGAR K 

CS COMM-
2402/2022

SBI V/S M/S JM 
ENTERPRISES

EX COMM-
263/2022

M/S G.S. FAB PVT. 
LTD. V/S M/S 
VANDANA SALES

EX COMM-
264/2022

SATBIR SAINI V/S 
KAPIL AGGARWAL

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS(COMM) 
2283/2022

PUNJAB NATIONAL 
BANK VS M/S SARKAR 
GLOBAL

CS(COMM) 
2282/2022

PREM CHAND 
SHARMA VS HARISH 
SAINI

CS(COMM) 
2281/2022

BANK OF BARODA VS 
M/S DIVINE SUTRA

EXE. 
(COMM) 
229/2022

IIFL FINANCE LTD. VS 
EVEREST SCISSORS

CS(COMM) 
2302/2022

ICICI BANK LTD. VS 
ANNE SIDDIQUI

CS(COMM) 
2303/2022

ICICI BANK LTD. VS 
PRANAV PRAKASH 
ARYA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

SATYENDRA KR. SINGH 10.10.2022 22.09.2022

SATYENDRA KR. SINGH 10.10.2022 22.09.2022

TUBA UROOSA 11.10.2022 04.07.2022

S.K. BANSAL 12.10.2022 -

KUSHAL KUMAR 14.10.2022 -

NIYATI SHARMA 14.10.2022 -

SUNITA SINGH 14.10.2022 19.09.2022

C. PARKASH 14.10.2022 03.06.2022

NARESH KHANNA 15.10.2022 26.09.2022

NARESH KHANNA 15.10.2022 26.09.2022

JUNAID ALAM 15.10.2022 02.09.2022

LAVIKA GUPTA 17.10.2022 -

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS(COMM) 
2305/2022

PANKAJ ARORA VS 
MCD & ANR.

CS(COMM) 
2306/2022

BHARAT ARORA VS 
MCD 7 ANR.

CS(COMM) 
2313/2022

ICICI BANK LTD. VS 
NISHANT 

CONTEMPT 
PETITION 
22/2022

DHANI AGGARWAL VS 
MAHESH YADAV

EXE. 
(COMM) 
246/2022

KOTAK MAHINDRA 
PRIME LTD. VS 
AASHISH GUPTA

OMP(COMM) 
155/2022

GUNPAL SHANTARAM 
VS SBI CARDS & 
PAYMENTS SERVICES 
PVT. LTD.

CS(COMM) 
2337/2022

AXIS BANK LTD. VS 
SAROJ INDIA 
ENTERPRISES

CS(COMM) 
2336/2022

ICICI BANK LTD. VS 
JAGDISH KUMAR 

CS(COMM) 
2351/2022

JAGDISH SACHDEVA 
VS S.S. MOTA SINGH 
MODEL SR. SEC. 
SCHOOL

CS(COMM) 
2352/2022

JAGDISH SACHDEVA 
VS S.S. MOTA SINGH 
JUNIOR  MODEL  
SCHOOL

CS(COMM) 
2343/2022

M/S GOPAL STEEL 
INDUSTRIES VS M/S 
SUKH NANDAN BROS 
& ORS.

OMP(I)COM
M 373/2022

M/S MITTAL FINSEC 
PVT. LTD. VS FIRASAT



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

HEMANT GUPTA 17.10.2022 08.10.2022

ARUN KUMAR BATRA 20.10.2022 18.10.2022

JOGINDER SUKHIJA 20.10.2022 18.10.2022

VINAY KUMAR 20.10.2022 17.08.2022

RAHUL SHARMA 20.10.2022 26.09.2022

VINEET KAUSHIK 20.10.2022 11.10.2022

PARVESH DUHAN 28.10.2022 -
7 Central

NIL
8 West

01-10-2022 29-09-2022

01-10-2022 29-09-2022

01-10-2022 29-09-2022

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS(COMM) 
2356/2022

ICICI BANK LTD. VS 
SHYAMU TIWARI

CS(COMM) 
2381/2022

STATE BANK OF INDIA 
VS M/S IBA GOLD 
FASHION GARMENTS

CS(COMM) 
2379/2022

ICICI BANK LTD. VS 
ANOOK KUMAR 

CS(COMM) 
2378/2022

VIKRAM VADEHRA VS 
M/S ELEVEN 
CONSTRUCTIONS PVT. 
LTD.

CS(COMM) 
2375/2022

M/S JVL STEEL PVT. 
LTD. VS JAI PRAKASH

CS(COMM0 
2380/2022

JITENDER KHUREJA 
VS ANIL SAINI

EXE.(COMM) 
261/2022

M/S BAJAJ FINANCE 
LTD. VS SINTU SAHA

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/789
/2022

CANARA BANK Vs MR 
AASHISH Krishan Kumar(P),

CS 
(COMM)/790
/2022

CANARA BANK Vs MR  
SAHIL Krishan Kumar(P),

CS 
(COMM)/791/
2022

CANARA BANK Vs MR 
SANJAY Krishan Kumar(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

HARI KISHAN(P), 01-10-2022 12-09-2022

NOOR ALAM(P), 07-10-2022 26-05-2022

ANKIT KUMAR(P), 07-10-2022 16-08-2022

AMRENDRA GIRI(P), 07-10-2022 28-06-2022

SURBHI CHANDRA(P), 07-10-2022 23-08-2022

VIVEK KUMAR(P), 07-10-2022 31-08-2022

07-10-2022 06-09-2022

07-10-2022 06-09-2022

07-10-2022 06-09-2022

SUMAN KUMAR CHOUDHARY(P),07-10-2022 06-09-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/788
/2022

UNION BANK OF 
INDIA Vs KOMAL 
ARORA

CS 
(COMM)/808
/2022

BANK OF BARODA Vs 
MR SHIV SHANKAR 
PRASAD

CS 
(COMM)/797/
2022

FILZIA INC Vs RS 
INDUSTRIES

CS 
(COMM)/798
/2022

UNION BANK OF 
INDIA Vs ANMOL 
KUMAR

CS 
(COMM)/800
/2022

INDIAN OVERSEAS 
BANK Vs PINKI 
SHARMA

CS 
(COMM)/801
/2022

IDBI BANK LTD Vs 
SHOURYA KUMAR

CS 
(COMM)/802
/2022

CANARA BANK Vs 
JATINDER SINGH Rishab Kaushik(P),

CS 
(COMM)/803
/2022

CANARA BANK Vs 
PRABHJOT OVERSEAS 
INC Rishab Kaushik(P),

CS 
(COMM)/804
/2022

CANARA BANK Vs U K 
FLOORING Rishab Kaushik(P),

CS 
(COMM)/805
/2022

BANK OF BARODA Vs 
M/S SHAKTIDOOT 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

DHARAM DEV(P), 07-10-2022 09-06-2022

ARUSH KUMAR MALHOTRA(P),10-10-2022 30-09-2022

10-10-2022 23-09-2022

GIRISH VERMA(P), 11-10-2022 23-09-2022

CHITRA MALHOTRA(P), 11-10-2022 20-09-2022

VARUN CHANDIOK(P), 13-10-2022 17-09-2022

14-10-2022 15-09-2022

RAKESH KUMAR(P), 14-10-2022 10-10-2022

14-10-2022 14-05-2022

SAMEER SIDHAR(P), 17-10-2022 13-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/807
/2022

AXIS BANK LIMITED 
Vs MOHIT SONDHI

CS 
(COMM)/813/
2022

KAPIL CHANANA Vs 
RAJ KUMAR GUPTA

CS 
(COMM)/812
/2022

MR ASHISH SETHI Vs 
MODERN MASTI 
PRIVATE LIMITED Naveen Kumar Chaudhary(P),

CS 
(COMM)/817/
2022

PUNJAB AND SINDH 
BANK Vs SANJEEV 
KUMAR VERMA

CS 
(COMM)/818
/2022

CANARA BANK Vs 
AVEE SERVICES

CS 
(COMM)/820
/2022

STATE BANK OF INDIA 
Vs AMIT GUPTASOLE 
PROP M/S AK 
ENTERPRISES

CS 
(COMM)/827
/2022

M/S PRIYAM BUIDERS 
INDIA PVT LTD Vs M/S 
SADBHAV 
ENGINEERING LTD Rajat Goel(P),

CS 
(COMM)/826
/2022

SWATCH AG AND ORS 
Vs ASHOK KUMAR

CS 
(COMM)/825
/2022

ICICI BANK LTD Vs 
POOJA RANI C. Parkash(P),

CS 
(COMM)/833
/2022

M/S GARG 
ROADLINES Vs MR 
VIPIN GUPTA 
(PARTNER) M/S 
NDCON 
CONSTRUCTIONS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

ANJALI NEHRA(P), 17-10-2022 29-09-2022

AMIT GUPTA(P), 18-10-2022 19-07-2022

AMIT GUPTA(P), 18-10-2022 19-07-2022

AMIT GUPTA(P), 18-10-2022 19-07-2022

AMIT GUPTA(P), 18-10-2022 19-07-2022

AMIT GUPTA(P), 18-10-2022 19-07-2022

BHANU MOHAN(P), 20-10-2022 12-10-2022

VARUN CHANDIOK(P), 20-10-2022 17-09-2022

MUKESH KUMAR SHARMA(P),27-10-2022 14-10-2022

MUSKAN GUPTA(P), 31-10-2022 14-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/834
/2022

M/S DIVYANSH 
ENTERPRISES 
THROUGH ITS PROP 
SHRI SACHIIN 
PAHUJA Vs 
MAYASHEEL RETAIL 
INDIA LIMITED 
THROUGH ITS 
DIRECTORS SHRI 
ATUL

CS 
(COMM)/836
/2022

CANARA BANK Vs 
VIKASH TEXTILES

CS 
(COMM)/837
/2022

CANARA BANK Vs 
NARESH RAM

CS 
(COMM)/838
/2022

CANARA BANK Vs 
STREET HAWKERS 
CUISINES

CS 
(COMM)/839
/2022

CANARA BANK Vs 
PAWAN KUMAR

CS 
(COMM)/840
/2022

CANARA BANK Vs 
SHAHID KHAN

CS 
(COMM)/844
/2022

M/S D R 
INTERNATIONAL PVT 
LTD Vs M/S S S 
MANUFACTURING 
THROUGH ITS 
PARTNERS

CS 
(COMM)/845
/2022

STATE BANK OF INDIA 
Vs SH RAJESH KUMAR 
SURYA

Counter 
Claim/71/202
2

M/S VL MARKETING 
THROUGH SANDEEP 
SINGLA PROPRITOR 
Vs M/S JIVA RETAILS 
INDIA PVT LTD

CS 
(COMM)/853
/2022

THROUGH MR KAMAL 
JHANWAR Vs BALAJI 
TYRE 
PLAZATHROUGH ITS 
PROPRIETOR MR 
ANKIT GUPTA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

8 West

VINEET KAUSHIK(P), 31-10-2022 11-10-2022
9 West

VIKAS NAGWAN

01.10.2022 17.09.2022

KRISHEN KUMAR

01.10.2022 20.09.2022

KRISHAN KUMAR

11.10.2022 24.09.2022

VIKAS NAGWAN

11.10.2022 06.10.2022

10 NEW DELHI

AJAY GAIND

07.10.2022 04.10.2022

HIMANSHU DHAWAN

18.10.2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/854
/2022

SMT VRINDER KAUR 
BANGA Vs ONEOTT 
INTERTAINMENT 
LIMITED

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS(COMM)77
8/2022

NARENDRA CHALLA 
VS. EMPIRE HOME 
APPLIANCE

CS(COMM)78
7/2022

CANARA BANK VS. 
SAHIL KHAN

CS(COMM)81
4/2022

CANARA BANK VS. 
M/S GYAN 
ENTERPRISES

CS(COMM)81
6/2022

SAVITA AGGARWAL 
VS. NASEEM AHEMAD 
MOHTASIN

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

COUNTER 
CLAIM 
30/2022

AR COATINGS AND 
SERVICES PVT OTD VS 
MITA INDIA LIMITED 
AND ANOTHER

CS (COMM) 
869/2022

M/S JAILAXMI 
ENTERPRISES PVT. 
LTD. VS MR SUJIT 
KAPSE

30.05.2022 & 
15.10.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

ADITYA VIJAY KUMAR

29.10.2022 07.10.2022

11 NEW DELHI

MR. HARSH VARDHAN

01.10.2022 16.09.2022

SH. VINEET JAIN

01.10.2022 24.09.2022

SHAILEN BHATIA

01.10.2022 22.09.2022

SH. RANJIT KHATRI

10.10.222 28.09.2022

MR. KUNAL SABHARWAL

11.10.2022 05.08.2022

MR. LOKESH BHOLA

11.10.2022 28.09.2022

MR. RAVI KR. AGGARWAL

11.10.2022 23.09.2022

MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS (COMM.) 
871/2022

MS ATELIER 
APPARELS AND 
FOTTWEAR PVT. LTD 
VS M/S DAIMOD 
CRAFTS & ANOTHER

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02 OMP (I) 

COMM-
131/2022

MOGLI LABS INDIA 
PVT. LTD. Vs 
RATNAKAR 
ENTERPRISE 
THROUGH ITS SOLE 
PROPRIETOR ROMI R. 
MORJARIA

CS (COMM.) 
824/2022

ALSTONE 
INTERNATIONAL Vs 
SAPPHIRE 
CORPORATION

CS (COMM.) 
823/2022

MRS MANJU 
BHARDWAJ Vs VINAY 
GARG

CS (COMM.) 
825/2022

MOVERS 
INTERNATIONAL PVT 
LTD Vs RAC EXPORTS

CS (COMM.) 
833/2022

BONANZA PORTFOLIO 
LIMITED Vs THE NEW 
INDIA ASSURANCE 
CO. LTD

CS (COMM.) 
832/2022

SARAN MOTORS 
PRIVATE LIMITED Vs 
SAPNA TOUR AND 
TRAVELS

CS (COMM.) 
829/2022

MAHAVIR PRASAD 
JAIPURIA HUF Vs 
UPTURN 
HOSPITALITY 
PRIVATE LIMITED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

MR. VIPIN PILLAI

11.10.2022 28.09.2022

MR. BASANT KR. GAUTAM

12.10.2022 28.04.2022

MR. RISHABH KANOJIYA

12.10.2022 08.10.2022

MR. PARTH CHATURVEDI

13.10.2022 01.10.2022

MR. HARSH VARDHAN

13.10.2022 06.10.2022

MR. SATYAPAL SINGH

13.10.2022 27.09.2022

MR. YOGENDRA ALDAK

14.10.2022 06.10.2022

MR. SATISH SOLANKI

15.10.2022 23.09.2022

MR. SANJAY KUMAR

18.10.2022 11.10.2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) 
831/2022

DHANLAXMI BANK 
LTD Vs RAVINDER 
KUMAR

CS (COMM.) 
834/2022

M/S ARCEE TRADING 
CORPORATION Vs M/S 
GREEN LIFE 
INFRASTRUCTURE 
DEVELOPMENT 
CORPORATION

OMP (I) 
COMM-
132/2022

M/S GULAB FARMS 
PRIVATE LIMITED Vs 
M/S NIBBOS RETAIL 
SERVICE PRIVATE 
LIMITED

CS (COMM.) 
841/2022

VIJAY KUMAR GUPTA 
Vs PRABHAT KUMAR

OMP (I) 
COMM-
133/2022

MOGLI LABS (INDIA) 
PVT. LTD. Vs 
RATNAKAR 
ENTERPRISE

CS (COMM.) 
840/2022

BANK OF BARODA Vs 
RAJ KUMAR GURARAY 
(DECEASED) 
THROUGH LRS.

COUNTER 
CLAIM – 
31/2022

KOREAN AIRLINES 
CO. LIMITED Vs 
BELAIR TRAVEL AND 
CARGO PRIVATE 
LIMITED

CS (COMM.) 
849/2022

PERNORD RICARD 
INDIA PVT LTD Vs M/S 
KRISHNA KUMAR 
AND OTHERS

CS (COMM.) 
852/2022

DAGA TRADING 
COMPANY PRIVATE 
LIMITED Vs AKASH 
MITTAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

MR. A. B. PANDEY

18.10.2022 06.10.2022

MR. RAM NIWAS

19.10.2022 01.10.2022

MR. ABHAY NARULA

19.10.2022 14.10.2022

MS. KAAVYA SHANDILYA

19.10.2022 17.08.2022

MR. SUMIT SAURAV

20.10.2022 14.10.2022

NRIPESH VATSAL

20.10.2022 05.09.2022

MR. ASHISH VIRMANI

22.10.2022 09.09.2022

MR. SUSHIL KR. RAI

27.10.2022 17.10.2022

12 NEW DELHI

RISHI CHAWLA(P),

11-10-2022 28-09-2022

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM.) 
851/2022

TRESOR SYSTEMS 
PVT. LTD. Vs MIRUM 
DIGITAL PVT. LTD.

CS (COMM.) 
854/2022

CANARA BANK Vs 
DEVRATH SINGH

CS (COMM.) 
855/2022

GLANZ WINDOWS PVT 
LIMITED Vs CHAMAN 
LAL SUNEJA

CS (COMM.) 
853/2022

HDFC BANK LTD. Vs 
VIPUL JAIN

CS (COMM.) 
858/2022

CANARA BANK Vs MRS 
MAMTA SAGAR

CS (COMM.) 
857/2022

SUNIL KUMAR Vs 
UMESH VASUDEVA

CS (COMM.) 
864/2022

ECOM EXPRESS 
LIMITED Vs TEJAS 
MANUBHAI PATEL 
PROPRIETOR OF JOSH 
INDIA

CS (COMM.) 
868/2022

CANARA BANK Vs 
MRS. VANDANA 
SAXENA

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/827
/2022

CANARA BANK Vs 
RAMESH GAURI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

KUNAL SABHARWAL(P),

11-10-2022 01-10-2022

ROHTAS KUMAR JAJORIA(P),

11-10-2022 06-10-2022

SHALAJ MRIDUL(P),

12-10-2022 10-10-2022

CHANCHAL KUMAR(P),

12-10-2022 26-05-2022

CHANCHAL KUMAR(P),

12-10-2022 27-05-2022

ANKUR SINGHAL(P),

12-10-2022 10-10-2022

A(P),

12-10-2022 13-07-2022

RANJAY KUMAR RANJIT(P),

13-10-2022 10-10-2022

SATYA PAL SINGH(P),

13-10-2022 27-09-2022

ABHISHEK NAIK(P),

13-10-2022 17-03-2021

ASHISH KUMAR SHARMA(P),

14-10-2022 12-10-2022

ABHISHEK CHANDRA MISHRA(P),

14-10-2022 07-10-2020

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/828
/2022

BONANZA 
COMMODITY 
BROKERSPVT LTD Vs 
NEW INDIA 
ASSURANCE CO LTD

CS 
(COMM)/826
/2022

UNION BANK OF 
INDIATHROUGH ITS 
MANAGER Vs NOOR 
ENTERPRISES AND 
ANR

OMP 
(COMM)/156/
2022

VIJAY BHATIA AND 
ANOTHER Vs ART 
HOUSING FINANCE 
INDIA LIMITED ALSO 
KNOWN AS RAAS 
HOUSING FINANCE  
INDIA LTD

CS 
(COMM)/835
/2022

PUNJAB NATIONAL 
BANK Vs SONALI 
ENTERPRISES 
THROUGH ITS SOLE 
PROPRITOR MR 
SANJAY SHARMA

CS 
(COMM)/836
/2022

PUNJAB NATIONAL 
BANK Vs SHRI KEWAL 
RAM

CS 
(COMM)/838
/2022

SHAKIR Vs SAYA 
AUTOMOBILES LTD

CS 
(COMM)/839
/2022

CREATIVE MEDIA Vs 
FUTURE REATAIL LTD

OMP 
(COMM)/157/
2022

UNION OF INDIA Vs 
APCON INDIA

CS 
(COMM)/843
/2022

BANK OF BARODA Vs 
BOBY

CS 
(COMM)/844
/2022

HOUSING 
DEVELOPEMENT 
FINANCE CORP LTD Vs 
BHARAT KHULBE

OMP 
(COMM)/158/
2022

UNION OF INDIA Vs 
DINESH 
ENGINEERING AND 
COMMERCIAL 
CORPORATION

CS 
(COMM)/846
/2022

GUFIC PRIVATE 
LIMITEDERSTWHILE 
GUFIC LIMITED AND 
ANR Vs DR REDDYS 
LABORATORIES LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

SATISH SOLANKI(P),

15-10-2022 23-09-2022

AYUSHMAN BHASKAR PANDEY(P),

18-10-2022 06-10-2022

ARCHANA LAKHOTIA(P),

20-10-2022 17-10-2022

ARCHANA LAKHOTIA(P),

20-10-2022 17-10-2022

20-10-2022 13-10-2022

20-10-2022 14-10-2022

22-10-2022 10-10-2022

22-10-2022 13-10-2022

PARTAP SINGH(P),

27-10-2022 22-09-2022

JITENDRA KUMAR TIWARI(P),

29-10-2022 27-10-2022

31-10-2022 13-10-2022

13 SOUTH

NIL

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/847
/2022

PERNORD RICARD 
INDIA PVT LTD Vs 
VIVEK CHAUHAN

CS 
(COMM)/850
/2022

TRESOR SYSTEMS PVT 
LTD Vs BRANCO SOFT 
PVT LTD

CS 
(COMM)/861
/2022

AVIVA LIFE 
INSURANCE CO INDIA 
LTD Vs IMPETUS 
INSURANCE BROKER 
PRIVATE LIMITED

CS 
(COMM)/859
/2022

AVIVA LIFE 
INSURANCE 
COMPANY INDIA 
LIMITED Vs CATALYST 
INSURANCE BROKERS 
PRIVATE LIMITED

CS 
(COMM)/860
/2022

PUNJAB NATIONAL 
BANK Vs MANAV 
SHARMA AND ORS

sx(P),

CS 
(COMM)/862
/2022

CANARA BANK Vs 
RAMAN TV AND ORS

Sumit Saurav(P),

CS 
(COMM)/865
/2022

NKG 
INFRASTRUCTURE 
LTD Vs VISHAL STEEL 
SUPPLIER

Prakhar Tiwari(P),

CS 
(COMM)/866
/2022

SRISHTY MEDICAL 
PVT LTD Vs 
MEDIGLOBE MEDICAL 
SYSTEMS PVT LTD

Mudassar Khan(P),

CS 
(COMM)/867
/2022

DORSET INDUSTRIES 
PVT LTD Vs LILY 
REALTY PVT LTD

OMP 
(COMM)/161/
2022

RUCHI  MATHUR Vs 
BAJAJ FINANCE LTD

CS 
(COMM)/873
/2022

KUEHNE  NAGEL PVT 
LTD Vs INSTANT 
PROCUREMENT PVT 
LTD

Dhruv Chawla(P),
SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

14 SOUTH NIL

15 South

NIL

16 South

NIL
17 SOUTH-EAST

NIL
18 SOUTH-EAST

AMIT KUMAR SINGH(P), 01-10-2022 06-09-2022

AASHEESH GUPTA(P), 01-10-2022 26-09-2022

ALOK TRIPATHI(P), 01-10-2022 15-09-2022

SUBODH KUMAR SINGH(P), 07-10-2022 19-09-2022

06-10-2022 26-09-2022

HARDEEP(P), 07-10-2022 09-09-2022

RITWIK PARIKH(P), 12-10-2022 02-09-2022

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

SH. SANJEEV 
AGGARWAL

SH. MUKESH KUMAR 
GUPTA

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02 CS 

(COMM)/992
/2022

STATE BANK OF INDIA 
Vs MR SURENDER PAL

CS 
(COMM)/994
/2022

MR MANI KANT 
AGGARWAL Vs 
JYOTSANA SANJAY 
AGARWAL

CS 
(COMM)/993
/2022

ASSOCIATED 
ALCOHOL AND 
BREWERIES 
LTDTHROUGH ITS 
AUTHORISED 
REPRESENTATIVE Vs 
AMIT INFOTECH PVT 
LTDTHROUGH ITS 
AUTHORISED 
REPRESENTATIVE

CS 
(COMM)/100
1/2022

UNION BANK OF 
INDIA Vs ASHIK BOOK 
BINDING HOUSE

CS 
(COMM)/996
/2022

NEO TECHNO FIELD 
COMPANY Vs J 
KUMAR 
INFRAPROJECTS LTD Vishwendra Verma(P),

CS 
(COMM)/100
0/2022

UCO BANK Vs NEERU 
KUMARI

CS 
(COMM)/100
4/2022

M/S DIFFERENT 
COUNTS PVT LTD Vs 
M/S KNITCRAFT 
APPARELS 
INTERNATIONAL PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

ABHISHEK AGGARWAL(P), 15-10-2022 15-09-2022

SONAM SHARMA(P), 19-10-2022 17-10-2022

ANURADHA MITTRA(P), 28-10-2022 12-10-2022

SUSHMA SINGH(P), 28-10-2022 24-09-2022

AMIT KUMAR SINGH(P), 31-10-2022 06-09-2022

HIMANSHU GARG(P), 29-10-2022 19-09-2022

VISHAL GARG(P), 29-10-2022 01-10-2022

HIMANSHU GARG(P), 29-10-2022 16-09-2022

19

SH. AJAY KUMAR JAIN SOUTH-EAST

MUKESH AGGARWAL(P),

13-10-2022 01.10.2022

DHARMENDRA SINGH(P),

14-10-2022 30.09.2022

DHARMENDRA SINGH(P),

14-10-2022 10.10.2022

MATHEW FRANCIS PHILIP(P),

15-10-2022 12.10.2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/1019
/2022

SPORTING ETHOS PVT 
LTD Vs PARIDHI OJHA

CS 
(COMM)/102
8/2022

COZY TOUCH POLY 
FOAMS INDIA 
PRIVATE LIMITED Vs 
HARSH 
INTERNATIONAL

CS 
(COMM)/105
0/2022

BONZO KIDS APPAREL 
PVT LTD Vs ROUF 
AHMED BEIGH

CS 
(COMM)/1051
/2022

UFLEX LIMITED Vs 
M/S KESHAR PRINT 
LLP AND ORS

CS 
(COMM)/106
6/2022

STATE BANK OF INDIA 
Vs MRS SHERIN VS

CS 
(COMM)/106
2/2022

BLUEVIEW 
PROPERTIES PRIVATE 
LIMITED Vs MR 
AMANJOT SINGH

CS 
(COMM)/105
6/2022

SUVI EXPORTS LLP Vs 
GURU NANAK 
INTERNATIONAL

CS 
(COMM)/1061
/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S BUDHA GROUP 
OF CONSTRUCTIONS 
AND PROPERTIES

CS 
(COMM)/100
6/2022

NATH BROTHERS 
EXIM 
INTERNATIONAL 
LIMITED Vs SARA 
ABODE PRIVATE 
LIMITED

CS 
(COMM)/100
8/2022

STATE BANK OF INDIA 
Vs SUNDER

CS 
(COMM)/100
9/2022

STATE BANK OF INDIA 
Vs RAM PRAKASH

CS 
(COMM)/1011
/2022

TRANS ASIAN 
SHIPPING SERVICES 
PRIVATE LTD 
THROUGH ITS 
AUTHORISED 
REPRESENTATIVE Vs 
SWAN 
INTERNATIONAL 
THROUGH ITS 
PROPRIETOR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19

SH. AJAY KUMAR JAIN SOUTH-EAST

KALIMUR REHMAN(P),

15-10-2022 13.10.2022

15-10-2022 09.06.2022

15-10-2022 09.06.2022

SUNIL KUMAR(P),

15-10-2022 03.10.2022

AMAR KHERA(P),

15-10-2022 05.10.2022

18-10-2022 14.10.2022

DHARMENDRA SINGH(P),

19-10-2022 10.10.2022

DHIRAJ MADAN(P),

20-10-2022 17.10.2022

HIMANSHU GARG(P),

20-10-2022 19.10.2022

HIMANSHU GARG(P),

20-10-2022 19.09.2022

GAUTAM MALIK(P),

20-10-2022 01.10.2022

PUNEET BAJAJ(P),

22-10-2022 11.10.2022

CS 
(COMM)/1014
/2022

BANK OF BARODA Vs 
SHAILENDRA KUMAR 
PANDEY

CS 
(COMM)/1015
/2022

M/S SHAMA 
INTERNATIONAL PVT 
LTD Vs MBJ ONLINE 
PVT LTD

ankush sharma(P),

CS 
(COMM)/1016
/2022

M/S SHAMA 
INTERNATIONAL PVT 
LTD Vs M/S MBJ BIO 
ENERGY PVT LTD

ankush sharma(P),

CS 
(COMM)/1017
/2022

UFLEX LIMITED Vs 
SHRI SUSHANT GOEL 
PROPRIETOR/PARTNE
RS M/S SRS FOODS

CS 
(COMM)/101
8/2022

SCONCE GLOBAL PVT 
LTD THRU MR 
RAVINDER SONI 
AND/OR MR ROOP 
DHYANI Vs BUSINESS 
BROADCAST NEWS 
PVT LTD THRU MR 
SURESH SINGH

CS 
(COMM)/102
2/2022

M/S SHAMA 
INTERNATIONAL PVT 
LTDTHROUGH ITS 
DIRECTOR SH 
BRIJINDER SINGH Vs 
M/S PRAARABDH 
ECOMM PVT LTD 
THROUGH ITS 
DIRECTOR MR 
MAYANK SONI

ankush sharma(P),

CS 
(COMM)/102
7/2022

STATE BANK OF INDIA 
Vs BABY

CS 
(COMM)/103
5/2022

FRR FOREX PRIVATE 
LIMITED Vs 
UNIVERSAL 
JOURNEYS INDIA 
PRIVATE LIMITED

CS 
(COMM)/103
6/2022

BLUEVIEW 
PROPERTIES PRIVATE 
LIMITED Vs MR RAJU 
SINGH

CS 
(COMM)/103
7/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
JAMNA 
CONSTRUCTION 
PRIVATE LIMITED

CS 
(COMM)/103
8/2022

LA VISION GMBH 
THROUGH AR MR 
ARUN RAJ Vs STAR 
METALFORMING INC  
THROUGH AR MR 
ARUN KHANNA

CS 
(COMM)/104
6/2022

MOSAIC MEDIA 
VENTURES PVT LTD 
Vs FAST CONVERSION 
MARKETING 
SOLUTIONS PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19

SH. AJAY KUMAR JAIN SOUTH-EAST

29-10-2022 19.10.2022

20

SOUTH-EAST

11-10-2022 --

NAVEEN SHARMA 13-10-2022 --

JAGDEEP SHARMA(P), 13-10-2022 --

JAGDEEP SHARMA(P), 13-10-2022 --

MANOJ MITTAL(P), 15-10-2022 --

KARAN SINHA(P), 17-10-2022 --

MANEESH GUMBER(P), 18-10-2022 28.09.2022

VARUN CHANDIOK(P), 18-10-2022 17.10.2022

PRASHANT KUMAR(P), 20-10-2022 --

SUSHIL KUMAR SAPRA(P), 20-10-2022 22.07.2022

SHRAVAN KUMAR BANSAL(P),20-10-2022 14.10.2022

CS 
(COMM)/105
7/2022

STERLING 
ORNAMENTS PVT LTD 
Vs NARAYANI 
ENTERPRISES

Gayanendra Swarup Gangwar(P),
MS. ANU GROVER 
BALIGA

EXECUTION 
(COMM)/205
/2022

SHRI RAM 
TRANSPORT FINANCE 
COMPANY LTD Vs 
KEDAR NATH Gyanesh saini Advocate(P),

EXECUTION 
(COMM)/231/
2022

HDFC BANK LTD Vs 
NEWTECH ENGICON 
LIMITED

EXECUTION 
(COMM)/229
/2022

M/S AXIS BANK LTD 
Vs TABUSSUM  
HUSSAIN

EXECUTION 
(COMM)/230
/2022

M/S AXIS BANK LTD 
Vs FAHEEM HAIDER 
NAQVI

CS 
(COMM)/1012
/2022

S B AGGARWAL Vs 
MOHIT KUMAR 
GUPTA

EXECUTION 
(COMM)/235
/2022

HDFC BANK LTD Vs 
SANTOSH 
UPADHAYAY

CS 
(COMM)/102
3/2022

M/S RX INFOTECH 
PVT LTD Vs 
MOHAMMAD BELAL

CS 
(COMM)/102
4/2022

STATE BANK OF INDIA 
Vs SHRAVAN KUMAR 
KAMAT

EXECUTION 
(COMM)/250
/2022

M/S KOTAK 
MAHINDRA BANK LTD 
Vs KORBAN ALI KHAN

CS 
(COMM)/104
0/2022

BANK OF BARODA Vs 
ADLER DESIGN AND 
STRUCTURETHROUG
H ITS 
PROPRIETORMRS 
SHIKHA  ARORA

CS 
(COMM)/1041
/2022

M/S WELLA 
OPERATIONS US LLC 
Vs NARINDER ARORA 
AND ORS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SOUTH-EAST

DHARMENDRA SINGH(P), 20-10-2022 10.10.2022

VAIBHAV YADAV(P), 20-10-2022 16.09.2022

VAIBHAV YADAV(P), 20-10-2022 16.09.2022

VAIBHAV YADAV(P), 20-10-2022 16.09.2022

PRASHANT KUMAR(P), 20-10-2022 --

AJEYO SHARMA(P), 22-10-2022 11.10.2022

VIBHA SHARMA(P), 22-10-2022 11.10.2022

11-10-2022 --

21 SOUTH-EAST

C. KUMAR & MUKESH AGGARWAL

31-10-2022 10-10-2022

31-10-2022 22-07-2022

QUAISAR ALI 

29-10-2022 21-09-2022

ABHISHEK AGGARWAL

29-10-2022 17-10-2022

MS. ANU GROVER 
BALIGA

CS 
(COMM)/104
2/2022

STATE BANK OF INDIA 
Vs RAKESH KUMAR

CS 
(COMM)/104
3/2022

STATE BANK OF INDIA 
Vs DHARMPAL

CS 
(COMM)/104
4/2022

STATE BANK OF INDIA 
Vs SANGEETA BABBAR

CS 
(COMM)/104
5/2022

STATE BANK OF INDIA 
Vs DEEPAK BHATIA

EXECUTION 
(COMM)/249
/2022

M/S KOTAK 
MAHINDRA BANK LTD 
Vs SUSHIL KUMAR

CS 
(COMM)/104
8/2022

RESDIEO 
INTERNATIONAL 
INDIA PVT LTD Vs M/S 
AASAAN GLOBAL 
TECHNOLOGY PVT 
LTD

CS 
(COMM)/104
9/2022

AAGAM WORLD WIDE 
INDUSTRIES LTD Vs 
MANOJ SACHDEVA 
AND ANR

EXECUTION 
(COMM)/205
/2022

SHRI RAM 
TRANSPORT FINANCE 
COMPANY LTD Vs 
KEDAR NATH Gyanesh saini Advocate(P),

MS PREETI 
AGGARWAL GUPTA

CS 
(COMM)/106
3/2022

FLAKTGROUP INDIA 
PVT.LTD.THROUGH 
AUTHORIZED 
REPRESENTATIVE Vs 
SEPC 
LIMITEDTHROUGH 
AUTHORIZED 
REPRESENTATIVE

CS 
(COMM)/106
4/2022

HILTI INDIA PVT LTD 
Vs RAMAN KUMARI 
PROPRIETOR PRIME 
CONCRETE 
SOLUTIONS

Arvind Sharma 

CS 
(COMM)/105
2/2022

BANK OF BARODA Vs 
RASHMI JHA 
PROPRIETOR OF 
MESSERS KASHYAP 
AND DAUGHTERS 
CLOTHING AND 
HSOIERY CENTRE

CS 
(COMM)/105
3/2022

NISHI GUPTA 
PROPRIETOR Vs 
HRIDAY GRAPHICS 
PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

21 SOUTH-EAST

SUSHIL KUMAR SAPRA

20-10-2022 06-10-2022

DHARMENDRA SINGH 

20-10-2022 13-10-2022

20-10-2022

J. S. WAD

20-10-2022 18-04-2022

TUSHAR SAINI,VIKRANT CHOUDHARY SMITA MISHRA

17-10-2022 09-06-2022

DHARMENDRA SINGH

14-10-2022 30-09-2022

MUKESH AGGARWAL

13-10-2022 01-10-2022

22 MS NIRJA BHATIA SOUTH-EAST 8527665316 27.07.2022

VIKAS CHHABRA 9212416114

28.09.2022

9871704611 12.10.2022

9467194651 15.10.2022

DHARMENDRA SINGH 8800784740

10.10.2022

MS PREETI 
AGGARWAL GUPTA

CS 
(COMM)/1031
/2022

BANK OF BARODA Vs 
VIJAY ROHIRA

CS 
(COMM)/103
2/2022

STATE BANK OF INDIA 
Vs LAXMAN GIRI

CS 
(COMM)/103
3/2022

STATE BANK OF INDIA 
Vs AMIT

GAURAV, 
SATISH KUMAR KASHYAP

CS 
(COMM)/103
4/2022

RESIDEO 
INTERNATIONAL 
INDIA PVT. LTD. Vs 
ALPHA NATIONAL 
FIRE SAFETY 
SERVICES PVT. LTD.

CS 
(COMM)/102
0/2022

INDERPREET SINGH 
GULATI Vs MR RANA 
PROP OF M/S NEW 
RAMA TV SHOPPEE

CS 
(COMM)/100
7/2022

STATE BANK OF INDIA 
Vs RAHUL

CS 
(COMM)/100
5/2022

SMT. HARSH 
MALHOTRA Vs JAI 
JAGAT AMBEY CHIT 
FUND PRIVATE 
LIMITED

CS 
(COMM)/100
3/2022

DAYA SHANKAR VS/ 
ASHWANI KUMAR

Arabinda Nayak
CS 
(COMM)/1013
/2022

B K POLYMERS Vs 
BENGAL BITUMEN

CS 
(COMM)/1021
/2022

LIC HOUSING 
FINANCE LIMITED Vs 
MANISH DALAL

Vishwendra Verma
CS 
(COMM)/102
5/2022

MOGLI LABS INDIA 
PVT LTD Vs REDNILE 
INNOVATIONS PVT 
LTD

Harsh Vardhan
CS 
(COMM)/102
9/2022

STATE BANK OF INDIA 
Vs THANKAPPAN K M



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST

DHARMENDRA SINGH 8800784740

13.10.2022

SUNIL KUMAR

9810028877 30.09.2022

SUNIL KUMAR

9810028877 12.10.2022

VISHAL GARG

9810171302 01.10.2022

HIMANSHU GARG

8750618722

23 SOUTH-EAST

NIL
24 SH. SANJAY SHARMA-I EAST

N. MAHABIR

06-10-2022 04-10-2022

SHILPI MEHTA

14-10-2022 25-09-2022

25 EAST NIL

26 North-East

ANKUR AGGARWAL 06.10.2022

CS 
(COMM)/103
0/2022

STATE BANK OF INDIA 
Vs SANDEEP KUMAR

CS 
(COMM)/103
9/2022

UFLEX LIMITED Vs 
SMILAX TREXIM 
PRIVATE LIMITED

CS 
(COMM)/106
5/2022

UFLEX LIMITED Vs 
M/S SHIV TRADING 
CORPORATION

CS 
(COMM)/105
5/2022

SUVI EXPORTS LLP Vs 
ORIENT CRAFT LTD

CS 
(COMM)/106
0/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
MR PANKAJ SINGH 
SOLE PROPRIETOR  
OWNER OFM/S U S 
CONSTRUCTION 
PROPRIETORSHIP 
CONCERN

SH. RAJESH KUMAR 
SINGH

CS COMM 
NO. 311/2022

KAMLA KANT AND 
COMPANY LLP VS. PK 
PAN PRODUCTS PVT. 
LTD. 

CS 
COMM.NO.32
2/2022

LAKSHYA INTERNET 
PVT. LTD. VS. ASHISH 
PROPRIETOR OF SHRI 
SHYAM TRADING 
COMPANY

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
112/2022

CANARA BANK VS 
SUJIT KUMAR PROP 
OF S K ENTERPRISES

COURT FEES 
FILED 
OFFLINE ON 
28.09.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

P. RAVISH CHANDRA

06.10.2022

VIVEK KUMAR

06.10.2022

RAMA SHARMA

06.10.2022

ANKUR AGGARWAL

06.10.2022

ANIL NAAGAR

06.10.2022

RAJEEV KUMAR RANJAN

06.10.2022

SUMIT AGARWAL

06.10.2022

PRAVESH DUHAN

07.10.2022

KUSHAL KUMAR

07.10.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)-
113/2022

M/S HARSH KNIT 
INTERNATIONAL VS 
M/S NIKKU 
ENTERPRISES

COURT FEES 
FILED 
OFFLINE ON 
18.08.2022

CS(COMM)-
114/2022

IDBI BANK LTD. VS 
KHURSHAID

COURT FEES 
FILED 
OFFLINE ON 
28.09.2022

CS(COMM)-
115/2022

ASHWANI KUMAR VS 
SANJEEV KUMAR

COURT FEES 
FILED 
OFFLINE ON 
16.09.2022

CS(COMM)-
116/2022

CANARA BANK VS N D 
ENTERPRISES AND 
OTHERSS

COURT FEES 
FILED 
OFFLINE ON 
28.09.2022

CS(COMM)-
117/2022

MAHAK SINGH VS M/S 
RELIANCE INFRATEL 
INDIA PRIVATE 
LIMITED

COURT FEES 
FILED 
OFFLINE ON 
30.09.2022

EX(COMM)-
106/2022

HDFC BANK LTD VS 
MANOJ KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
107/2022

HDFC BANK LTD VS 
MAHESH CHAND 
MEENA

COURT FEES 
NOT FILED

EX(COMM)-
108/2022

M/S BAJAJ FINANCE 
LIMITED VS VAGBATT 
REMEDIES & 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
109/2022

KOTAK MAHINDRA 
PRIME LTD VS 
UPENDRA KUMAR

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

SURAJ CHOUDHARY

07.10.2022

RAJESWAR PRASAD GUPTA

07.10.2022

RAJESWAR PRASAD GUPTA

07.10.2022

RAJESWAR PRASAD GUPTA

07.10.2022

RAJESWAR PRASAD GUPTA

07.10.2022

RAJEEV KUMAR RANJAN

07.10.2022

RAJEEV KUMAR RANJAN

07.10.2022

RAJEEV KUMAR RANJAN

07.10.2022

SURAJ CHOUDHARY

07.10.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
110/2022

INDUSIND BANK 
LIMITED VS REP BY 
ITS PROP. ROHIT 
KUMAR & 1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
111/2022

SHRI RAM 
TRANSPORT FINANCE 
CO. LTD. VS AJAB 
SINGH & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
112/2022

SHRI RAM 
TRANSPORT FINANCE 
CO. LTD. VS PRAVEEN 
KUMAR & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
113/2022

SHRI RAM 
TRANSPORT FINANCE 
CO. LTD. VS VED 
PARKASH & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
114/2022

SHRI RAM 
TRANSPORT FINANCE 
CO. LTD. VS 
SATENDER & 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
115/2022

HDFC BANK LTD VS 
ATUL CHAUHAN

COURT FEES 
NOT FILED

EX(COMM)-
116/2022

HDFC BANK LTD VS 
SUBHAM KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
117/2022

HDFC BANK LTD. VS 
TARANNUM JAHAN

COURT FEES 
NOT FILED

EX(COMM)-
118/2022

INDUSIND BANK 
LIMITED VS ARUN 
KUMAR 

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

SURAJ CHOUDHARY

07.10.2022

AMIT KUMAR SHARMA

11.10.2022

ADEEL AHMED

11.10.2022

RAJEEV KUMAR RANJAN

11.10.2022

RAJEEV KUMAR RANJAN

11.10.2022

SACHIN KATYAL

14.10.2022

SACHIN KATYAL

14.10.2022

SACHIN KATYAL

14.10.2022

SANJEEV KUMAR

14.10.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
119/2022

INDUSIND BANK 
LIMITED VS TAKI 
MUSSORIE

COURT FEES 
NOT FILED

CS(COMM)-
118/2022

AKSHAY SINGHAL VS 
DCB BANK & 1 
OTHERS

COURT FEES 
FILED 
OFFLINE ON 
10.10.2022

OMP(COMM)
-11/2022

SALMAN CHAHAT VS 
MS KOTAK 
MAHINDRA BANK LTD

COURT FEES 
NOT FILED

EX(COMM)-
120/2022

HDFC BANK LTD VS 
NAVED ALAM 
SIDDIQUI

COURT FEES 
NOT FILED

EX(COMM)-
121/2022

HDFC BANK LTD VS 
LATA RANI

COURT FEES 
NOT FILED

EX(COMM)-
122/2022

HDFC BANK LTD VS 
JAFAR MOHAMMED

COURT FEES 
NOT FILED

EX(COMM)-
123/2022

HDFC BANK LTD VS 
MADAN SINGH

COURT FEES 
NOT FILED

EX(COMM)-
124/2022

HDFC BANK LTD VS 
JAGAT SINGH

COURT FEES 
NOT FILED

EX(COMM)-
125/2022

HDFC BANK LTD VS 
MOHAMMAD ASHRAF

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

SACHIN KATYAL

14.10.2022

NARENDER LODIWAL

17.10.2022

DEPENDER KUMAR

18.10.2022

ANMOL SRIVASTAVA

19.10.2022

NARENDER SINGH

19.10.2022

RAKHI KAPOOR

20.10.2022

RAKHI KAPOOR

20.10.2022

SAURABH BHARGAVAN

22.10.2022

SACHIN KATYAL

22.10.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
126/2022

HDFC BANK LTD VS 
SHAHBUDDIN

COURT FEES 
NOT FILED

CS(COMM)-
119/2022

ABDUL REHMAN VS 
SOBHA

COURT FEES 
FILED 
OFFLINE ON 
24.09.2022

MISC DJ-
326/2022

BAJAJ HOUSING 
FINANCE LTD VS SYED 
WAKEEL AHMAD

COURT FEES 
NOT FILED

EX(COMM)-
127/2022

KOTAK MAHINDRA 
BANK LTD. VS MOHIT 
NAGAR

COURT FEES 
NOT FILED

EX(COMM)-
128/2022

NAGMA ENTERPRISES 
VS TIRUPATI CABLE 
INDUSTRIES

COURT FEES 
NOT FILED

CS(COMM)-
120/2022

ATUL JAIN VS MRS 
KAUSHALYA DEVI

COURT FEES 
FILED 
OFFLINE ON 
06.10.2022

CS(COMM)-
121/2022

ANUJ JAIN VS AMIT 
GOEL

COURT FEES 
FILED 
OFFLINE ON 
06.10.2022

CS(COMM)-
122/2022

ITD CEMENTATION 
INDIA LTD VS 
ARMAAN STEEL

COURT FEES 
FILED 
OFFLINEON 
07.10.2022

EX(COMM)-
129/2022

HDFC BANK LTD VS 
NARENDER SINGH

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

SANJEEV KUMAR

22.10.2022

MANISHA BARUAH

22.10.2022

SANJEEV KUMAR

22.10.2022

SANJEEV KUMAR

22.10.2022

SANJEEV KUMAR

22.10.2022

SANJEEV KUMAR 27.10.2022

SUNITA SINGH 28.10.2022

SUNITA SINGH 28.10.2022

VIVEK KUMAR 28.10.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
130/2022

HDFC BANK LTD VS 
INDER SEN

COURT FEES 
NOT FILED

EX(COMM)-
131/2022

HDFC BANK LTD VS 
SANJAY KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
132/2022

HDFC BANK LTD VS 
ROHIT OM PRAKASH

COURT FEES 
NOT FILED

EX(COMM)-
133/2022

HDFC BANK LTD VS 
NIKITA AGARWAL

COURT FEES 
NOT FILED

EX(COMM)-
134/2022

HDFC BANK LTD VS 
RANVEER SINGH 
MAHAR

COURT FEES 
NOT FILED

EX(COMM)-
135/2022

HDFC BANK LTD VS 
SANAS PAL

COURT FEES 
NOT FILED

EX(COMM)-
136/2022

KOTAK MAHINDRA 
BANK LTD. VS. AMIT 
KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
137/2022

KOTAK MAHINDRA 
BANK LTD VS SUSHMA 
CHAUHAN

COURT FEES 
NOT FILED

EX(COMM)—
138/2022

IDBI BANK LTD VS 
NAZAR MOHD.

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

VIVEK KUMAR 28.10.2022

WASIQUE RAHMAN KHAN 29.10.2022
27 SHAHDARA

PREM KUMAR SHARMA(P), 07-10-2022 28.09.2022

MANOJ KUMAR(P), 06-10-2022 30.09.2022

RAJ KUMAR SAHANI(P), 27-10-2022 06.10.2022

15-10-2022 07.10.2022

AASTHA SHARMA(P), 14-10-2022 11.10.2022

ADVOCATE(P), 29-10-2022 14.10.2022

RANBIR SINGH(P), 18-10-2022 13.10.2022

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

EX(COMM)-
139/2022

IDBI BANK LTD VS 
MOHD IMRAN

COURT FEES 
NOT FILED

EX(COMM)-
140/2022

SBI CARDS AND 
PAYMENT SERVICES 
VS CHETAN YADAV

COURT FEES 
NOT FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/565
/2022

SHRI ASHISH JAIN 
PROPRIETOR OF M/S 
MISHTI TRADING CO 
Vs SHRI GANGA RAM 
SHARMA 

CS 
(COMM)/561/
2022

VARUN AGGARWAL Vs 
YOGESH DHAWAN

CS 
(COMM)/585
/2022

RAJ KUMAR SETIA Vs 
SHIVPRIYA CABLES 
PVT LTD

CS 
(COMM)/573
/2022

MANISH KUMAR 
GUPTA Vs PREM 
ENGINEERING 
WORKS

CS 
(COMM)/572
/2022

UNDER ARMOUR INC 
Vs BUFF ITALY

CS 
(COMM)/599
/2022

STATE BANK OF INDIA 
Vs RAVINDER KUMAR 
SAHU PROPRIETOR 
OF M/S MAHAVIR 
GLASS AND 
FABRICATOR

CS 
(COMM)/579
/2022

NEW BHADAWAR 
JEWELLERS Vs ABHAY 
KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

27 SHAHDARA

SANJAY VERMA(P), 29-10-2022 14.09.2022

SHYAM LAL SAGAR(P), 29-10-2022 20.10.2022

JUSNEET SINGH KOHLI(P), 29-10-2022 29.07.2022

FAROOQ AHMED(P), 29-10-2022 17.10.2022

MANOJ KUMAR(P), 28-10-2022 20.10.2022
28 SHAHDARA

KAMALJIT SINGH RANOT(P),01-10-2022 19.09.2022

VISHAL PATEL(P), 06-10-2022 26.09.2022

ANJALI NEHRA(P), 12-10-2022 26.09.2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/597
/2022

M/S 
MSAFEEQUPMENTS 
PVT LTD Vs M/S 
NUTECH CONTRACTS 
PRIVATE LIMITED

CS 
(COMM)/598
/2022

SH MUKESH KUMAR 
JAIN Vs SH SITA RAM 
PRAJAPAT

CS 
(COMM)/600
/2022

M/S KLJ PARAFLEX 
INDIA LIMITED 
THROUGH ITS AR Vs 
SIMPLE VERMA 
PROPRIETOR OF M/S 
SHUBH ENTERPRISES

CS 
(COMM)/601
/2022

ANIL ARORA Vs 
CHAIRMAN CUM 
MANAGING 
DIRECTOR 
KIRLOSKAR 
BROTHERS LIMITED

CS 
(COMM)/587
/2022

SANDEEP AGGRWAL 
Vs M/S SRI RAM 
SYNTHETICS AND ORS

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/556
/2022

CENTRAL BANK OF 
INDIA Vs MRS 
RUKMANI KARANA

CS 
(COMM)/558
/2022

M/S VIANET MEDIA 
PVT LTD Vs 
MEHMOOD HASAN

CS 
(COMM)/570
/2022

MR ANKUR SHARMA 
Vs SAI PRODUCT AND 
GRAFIQ PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

28 SHAHDARA

13-10-2022 22.09.2022

HARI PRASAD RAO(P), 18-10-2022 27.09.2022

07-10-2022 22.08.2022

12-10-2022 01.10.2022

18-10-2022 07.06.2022

10-10-2022 23.08.2022
29

VISHAL KHATTAR(P), 20-10-2022 06-10-2022

PARDEEP BANSAL(P), 22-10-2022 10-10-2022

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CS 
(COMM)/571/
2022

EASY TRIP PLANNERS 
LTD 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE
MS SHRADDHA 
SUMAN CHANDEL Vs 
JAGANNATH TRAVELS 
THROUGH ITS 
PROPRIETOR
MRS KINU BISWAL Anuj Jain(P),

CS 
(COMM)/577/
2022

M/S ADWAY PRINT 
CONCEPTS PVT LTD Vs 
M/S VICTRONICS 
COMMUNICATIONS 
PVTLTD

CS 
(COMM)/564
/2022

SH. SATISH JAIN Vs 
SH. HARISH 
BHAGATMAL 
THANDANI manit khanna

CS 
(COMM)/569
/2022

CANARA BANK Vs 
MOHAN 
ENTERPRIESE
PROP. MOHAN CHANDgunjan kumar

CS 
(COMM)/578
/2022

EMGREEN IMPEX 
LIMITED Vs RITA 
CHHAWCHHARIA rahul mangla

CS 
(COMM)/566
/2022

ANAND GOYAL Vs MS. 
SHALINI GOLA sumit aggarwal

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/582
/2022

M/S MENRIK 
BIOMERGE PVT LTD 
THROUGH ITS 
DIRECTOR MR KETAN 
SWAROOP Vs M/S 
UNITED PHARMA

CS 
(COMM)/583
/2022

M/S HARYANA 
ENTERPRISES Vs M/S 
LAMBORIA TRADING 
COMPANY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

29

NEERAJ GOGIA(P), 11-10-2022 06-10-2022

SHWETA GARG(P), 29-10-2022 11-10-2022

MANOJ KUMAR(P), 06-10-2022 01-10-2022

SHIV KUMAR TYAGI(P), 28-10-2022 14-10-2022

AASTHA SHARMA(P), 17-10-2022 07-10-2022

ASHISH UPPAL(P), 18-10-2022 10-10-2022

MANOJ KUMAR(P), 31-10-2022 19-10-2022

RAJESH SHARMA 12-10-2022 N/A

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/568
/2022

HERTZ CONTROLS 
INDIA PRIVATE 
LIMITED Vs SYSTEM 
AIR INDIA PRIVATE 
LIMITED

CS 
(COMM)/593
/2022

AJAY ENTERPRISES Vs 
SAKHA ENGINEERS 
PRIVATE LIMITED

CS 
(COMM)/560
/2022

MADHU SACHDEVA Vs 
DHARMESH GHATANI

CS 
(COMM)/586
/2022

STATE BANK OF INDIA 
Vs SEEMA GUPTA

CS 
(COMM)/576
/2022

NIKE INNOVATE CV Vs 
BUFF ITALY

CS 
(COMM)/588
/2022

NEELKANTH DRUGS 
PVT LTD Vs M/S 
NESTIVA PHARMACY

CS 
(COMM)/603
/2022

HARISH JAIN Vs M/S 
MARKANDA EXPORT 
PRINT HOUSE

MISC 
DJ/446/2022

D.D SHARMA @ 
DHARAM DUTT 
SHARMA Vs 
SURINDER KUMAR 
GHAI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

AMIT SHARMA(P), 29-10-2022

11-10-2022 27.09.2022

RAKESH JAIN(P), 29-10-2022 27.09.2022

ARUN YADAV(P), 17-10-2022 06.10.2022

AASTHA SHARMA(P), 20-10-2022 10.10.2022

AASTHA SHARMA(P), 20-10-2022 07.10.2022

MANOJ KUMAR(P), 17-10-2022 07.10.2022

ABHISHEK TYAGI(P), 29-10-2022 19.10.2022

Shahdara

CS 
(COMM)/596
/2022

LIMAX INDIA Vs JS 
AND SONS

CS 
(COMM)/567
/2022

M/S KUMAR OFFSET 
PRINTERS Vs M/S 
PUSHP PRINT 
SERVICES Sagar Mishra(P),

CS 
(COMM)/594
/2022

M/S SNEHIT 
TEXTILES PROP SH 
GAURAV JAIN Vs M/S 
AHMADULLAH 
PARVEZ AHMAD PROP 
SH PARVEZ AHMAD

CS 
(COMM)/575/
2022

CANARA BANK Vs 
GURJEET KAUR

CS 
(COMM)/580
/2022

LEVI STRAUSS AND 
CO Vs BUFF ITALY

CS 
(COMM)/581/
2022

ADIDAS AG Vs BUFF 
ITALY

CS 
(COMM)/574
/2022

MANISH KUMAR 
GUPTA Vs M/S SUCH 
CONTROLS INDIA

CS 
(COMM)/595
/2022

VIRENDRA KUMAR 
AGGARWALPROP OF 
SUNRISE PRODUCTS 
Vs B M TECHNO 
MACHINESPRIVATE 
LIMITED  UNIT   II



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

MANOJ KUMAR(P), 29-10-2022 20.10.2022
31 North-West

775/22 SARANSH GOYAL 01.10.22 20.08.22

776/22 NITYANAND SINGLA 01.10.22 13.08.22

777/22 ARUN SETHI 01.10.22 19.05.22

778/22 MAYANK MAINI 01.10.22 26.09.22

779/22 SANJAY GUPTA 01.10.22 26.09.22

780/22 UDAY PRASAD 01.10.22 27.09.22

781/22 VINOD KUMAR DAHIYA 01.10.22 24.02.22

782/22

SBI VS. SUNIL ATRI

RAVINDRA NARAYAN SINGH06.10.22 23.08.22

783/22 RAVINDRA NARAYAN SINGH06.10.22 23.08.22

784/22 HIMANSHU 06.10.22 28.09.22

785/22 SANJAY KUMAR AGGARWAL 06.10.22 14.09.22

786/22 RISHABH GUPTA 06.10.22 30.09.22

Shahdara

CS 
(COMM)/602
/2022

SANDEEP AGGARWAL 
Vs SHABAN TRADING 
CO

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S 23 NORTH 
LOGISTIC SOLUTION 
P. LTD. VS. M/S 
FOXSKY 
ELECTRONICS INDIA 
P. LTD.

FNS INTERVENTION 
P. LTD. VS. C. P. 
MARKETING

SMART CHAIN 
INNOVATION P. LTD. 
VS. YURI 
INTERNATIONAL & 
ORS.

CENTURY WORLD VS. 
INDIA PLYWOOD AND 
SUNMICA

DHEERAJ GIDWANI 
VS. HALDIRAM 
BHUJIAWALA INC.

ACS PAPER INDIA P. 
LTD. VS. GANGA 
PAPERS SALES

TARA MERCANTILE P. 
LTD. VS. J. K. 
CHEMCIAL & ANR.

SBI VS. DHRUV 
SANORIA

BHAWANI FOOTWEAR 
VS. DIVYANSHI IMPEX

DINEHS GOEL VS. 
PAWAN

ABHISHEK GARG VS. 
SHREE JAMEEL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

787/22 DEEPAK SAHNI 06.10.22 28.09.22

788/22 SUNIL GUPTA 06.10.22 06.10.22

789/22 RAHUL MANGLA 10.10.22 04.10.22

790/22 SANJEEV KUMAR JHA 10.10.22 22.08.22

791/22 SANJEEV KUMAR JHA 10.10.22 22.08.22

792/22 SANJEEV KUMAR JHA 10.10.22 22.08.22

793/22 NAVLIN SWAIN 10.10.22 08.10.22

795/22 ISHU BANSAL 10.10.22 10.10.22

796/22 RAVI DUTT SHARMA 10.10.22 08.10.22

797/22 NAVLIN SWAIN 10.10.22 08.10.22

798/22 SUDHIR SHOKEEN 10.10.22 07.10.22

800/22 SHUBHAM BHARDWAJ 10.10.22 16.06.22

801/22 ANKIT KASHYAP 13.10.22 11.10.22

802/22 KARTIK DABAS 10.10.22 11.02.22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

ALENIT CHEMICALS 
LLP VS. KUSHAGRA 
AGGARWAL

RAJINDER KUMAR 
GOYAL VS. RISHI 
GOEL

MUNISH ARORA VS. 
SHAPOORJI PALONJI 
& CO. PVT. LTD.
UCO BANK LT.D VS. 
RAMESH KUMAR

UCO BANK LTD. VS. 
RAMESH KUMAR

UCO BANK LTD. VS. 
SATPAL

PUMA SE VS. ASHOK 
KUMAR

HVR SOLAR PVT. LTD. 
VS. QUICKPOWER 
INDUSTRIES INDIA 
LLP

ANUBHA JAIN VS. 
UNION BANK OF 
INDIA

SAMSONITE SOUTH 
ASIA PVT. LTD. VS. 
AGGARWAL TRADING 
COMPANY

ANIL JAISWAL VS. 
RUDRA 
CORRUGATORS PVT. 
LTD.

NAPIN IMPEX LTD. VS. 
ULTRA INDUSTRIES

ASHIMA MATREJA VS. 
M/S KRISHNA FRUIT 
STOREAGE

AIPL ZORRO PVT. LTD. 
VS. GOVIND



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

803/22 NAVLIN SWAIN 10.10.22 11.02.22

804/22 SANCHAY MEHROTRA 10.10.22 29.09.22

805/22 R. K. SINHA 14.10.22 21.09.22

806/22 ANIL KUMAR GARG 14.10.22 07.01.22

807/22 B. S. CHAUHAN 14.10.22 13.09.22

809/22 SWADESH BANSAL 14.10.22 08.09.22

808/22 GAGAN CHAWLA 14.10.22 30.09.22

810/22 SANJEEV AGGARWAL 17.10.22 30.09.22

811/22 PARVESH BANSAL 18.10.22 06.10.22

812/22 PARVESH BANSAL 18.10.22 11.10.22

813/22 SUNIL SEHRAWAT 18.10.22 10.10.22

814/22 RAKESH SRIVASTAVA 20.10.22 22.08.22

820/22 GAUTAM BHASIN 27.10.22 12.02.22

821/22 GAUTAM BHASIN 27.10.22 21.10.22

817/22 CHOPRA 27.10.22 19.10.22

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SAMSONITE SOUTH 
ASIA PVT. LTD. VS. 
SHYAMAL BAY 
ENTERPRISES
SUPRAJIT 
ENGINEERING LTD. 
VS. AKASH SPARE 
PARTS PVT. LTD.

SBI VS. ANOOP SINGH 
KADWARSA

AMIT AGGARWAL VS. 
DEVENDER EGG 
FARM

RAJEEV SHARMA VS. 
RAM AVTAR MANDAL

SAURABH CREATION 
VS. RUCHIKA 
FASHION

SINGLA POLYMERS 
VS. SHREE POLY 
PLAST

SOMANI KANAK 
SEEDZ P. LTD. VS. 
SUMAN DANGI

ROYAL KITCHEN 
BAZAR VS. SEHGAL 
SONS MARKETING 
PVT. LTD.

C. R. CHEMICALS VS. 
NEO IMPRESSIONS 
PVT. LTD.

VANITA JINDAL VS. 
RELCOM 
TECHNOLOGY P. LTD.

M/S VIMARSH 
MARKETING PRP. VS. 
MR. VALIYAKATH 
ABDUL JALEEL

UNDER ARMOUR INC. 
VS. ASHOK KUMAR

PUMA SE VS. ASHOK 
KUMAR

TEXZIUM 
INTERNATIONAL PVT. 
LTD. VS. SEVEN STAR 
PROJECTS PVT. LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

818/22 SANJEEV PANDA 27.10.22 22.10.22

819/22 CHOPRA 27.10.22 19.10.22

822/22

SBI VS. AKSHAY JAIN

SUBRAT TRIPATHI 27.10.22 06.10.22

823/22 PAYAL 28.10.22 27.10.22
32 North NIL

33 SOUTH-WEST

AMIT GUPTA

01.10.2022 21.07.2022

AMIT GUPTA

01.10.2022 12.07.2022

ARVIND SINHA

01.10.2022 30.09.2022

SUMIT VIRMANI

06.10.2022 03.09.2022

AMIT GUPTA

06.10.2022 05.08.2022

AMIT GUPTA

06.10.2022 03.08.2022

AMIT GUPTA

06.10.2022 03.08.2022

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

KAIZEN INDIA VS. 
SARVATMA IMPEX 
PVT. LTD.

TEXZIUM 
INTERNATIONAL PVT. 
LTD. VS. MAA 
BALASATI TEXTILE 
PVT. LTD.

ARDH SAINIK 
CANTEEN VS. ARDH 
SAINIK KALYAN 
CATNEEN

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
467/2022

CANARA BANK VS 
VIKASH KUMAR 
SINGH

CS COMM. 
468/2022

CANARA BANK VS 
SUNIL KUMAR

CS COMM. 
469/2022

UNION BANK OF 
INDIA VS KUNAL 
KRISHAN OHRI

CS COMM. 
470/2022

CANARA BANK VS 
PRARVINDER KUMAR

CS COMM. 
471/2022

CANARA BANK VS 
NANCY SEHGAL

CS COMM. 
472/2022

CANARA BANK VS 
NANCY SEHGAL

CS COMM. 
473/2022

CANARA BANK VS 
ANKESH SHARMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

AMIT GUPTA

06.10.2022 03.08.2022

AMIT GUPTA

06.10.2022 03.08.2022

AMIT GUPTA

06.10.2022 03.08.2022

JITENDER TANWAR

11.10.2022 07.10.2022

RAJIV KUMAR

12.10.2022 27.09.2022

SHWETA BAKSHI

12.10.2022 30.09.2022

NAMTA PAL

13.10.2022 20.09.2022

NAMTA PAL

13.10.2022 20.09.2022

NAMTA PAL

13.10.2022 20.09.2022

HARISH KR. MEHRA

17.10.2022 06.10.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
480/2022

CANARA BANK VS 
LALIT KUMAR 
AGGARWAL

CS COMM. 
481/2022

CANARA BANK VS 
KULDEEP SHARMA

CS COMM. 
482/2022

CANARA BANK VS 
PUNEET SEHGOT

CS COMM. 
483/2022

RAJESH KUMAR JAIN 
VS A.N. ENGINEERING

CS COMM. 
487/2022

UNION BANK OF 
INDIA VS ANKUR 
SINGH

CS COMM. 
488/2022

BANK OF BARODA VS 
AGGARWAL SWEETS

CS COMM. 
493/2022

CANARA BANK VS M/S 
ANNPURNA SELF 
HELP GROUP

CS COMM. 
494/2022

CANARA BANK VS 
JYOTI SELF HELP 
GROUP

CS COMM. 
495/2022

CANARA BANK VS 
SHRI SHYAM JI SELF 
HELP GROUP

CS COMM. 
501/2022

M/S RAJ PRABHA 
ANAND VS M/S 
BONZO KIDS APPAREL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

SHWETA BAKSHI

17.10.2022 30.09.2022

34 SOUTH-WEST

NITIN KHANNA

18.10.2022 10.10.2022

SANJEEV CHOPRA

18.10.2022 27.09.2022

RAKESH CHANDER AGARWAL

19.10.2022 12.10.2022

M.K. ARORA

19.10.2022 04.08.2022

28-10-2022 28-10-2022

20-10-2022 19-10-2022

19-10-2022 26-05-2022

17-10-2022 06-10-2022

14-10-2022 04-07-2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
500/2022

BANK OF BARODA VS 
M/S MANIK MEDICAL 
STORE

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02 CS COMM. 

504/2022

M/S GREEN INDIA 
POLYTEX VS UNITEC 
FIBRES P. LTD.

CS COMM. 
505/2022

CANARA BVANK VS 
GAURAV SINDHWANI 

CS COMM. 
507/2022

M/S PARAM DAIRY 
LIMITED VS M/S SHIV 
GANGA SUPER 
MARKET 

CS COMM. 
509/2022

PUNJAB NATIONAL 
BANK VS M/S SHREE 
GANESH TRADERS

CS 
(COMM)/512/
2022

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK Vs 
ASHOK SAINI

Ms. Vandana Bhatia

CS 
(COMM)/510/
2022

AMIT SAMANTA Vs 
OYO HOTEL AND 
HOMES LIMITED

Sh. Arun Kumar Roy

CS 
(COMM)/508
/2022

BANK OF BARODA Vs 
ANKUR 
TRIPATHI..prop. M/s 
SHAR COMPUTER 
ACADEMY

Ms. Sudha Shukla

CS 
(COMM)/502
/2022

STATE BANK OF INDIA 
Vs KHYATI UPADHYAY

Sh. Subrat Tripathi

CS 
(COMM)/497
/2022

GLOBAL ENGINEERS 
LIMITED Vs 
BLUEBIRD SOLAR PVT 
LTD

Sh. Mukul Kumar



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

34 SOUTH-WEST

14-10-2022 30-09-2022

13-10-2022 20-09-2022

13-10-2022 20-09-2022

13-10-2022 07-10-2022

12-10-2022 12-09-2022

11-10-2022 28-09-2022

10-10-2022 07-10-2022

07-10-2022 30-09-2022

07-10-2022 30-09-2022

35 SOUTH-WEST

29/10/2022

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

CS 
(COMM)/498
/2022

UMESH CHAND GARG 
Vs MAJID ALI

Sh. Ashok Kumar Jha

CS 
(COMM)/491/
2022

CANARA BANK Vs M/S 
GODAWARI SELF 
HELP GROUP 
THROUGH 
PRESIDENT

Ms. Mamta Pal

CS 
(COMM)/492
/2022

CANARA BANK Vs M/S 
RANI SELF HELP 
GROUP THROUGH  
PRESIDENT

Ms. Mamta Pal

CS 
(COMM)/496
/2022

SHRIKANT PANDEY Vs 
FANZINEINDIA 
MEDIA PRIVATE 
LIMITED AND ORS

Sh. Mukund Yadav

CS 
(COMM)/489
/2022

AEROSHIP LOGISTICS 
PVT LTD THROUGH 
ITS DIRECTOR VISHAL 
SAXENA Vs NIPPON 
AUDIOTRONIX PVT 
LTD THROUGH ITS 
DIRECTORS SH. 
MANINDER GOINDI 
AND KAWALJEET S. 
GOINDI

Sh. Sanjay Mishra

CS 
(COMM)/486
/2022

ASHUTOSH 
LOGISTICS PVT. LTD. 
Vs AERO MARINE 
LOGISTICS PVT. LTD.

Sh. Udit Mishra

Counter 
Claim/24/202
2

M/S SHRI BALAJI 
TRADING CO. Vs SKM 
INTERNATIONAL PVT. 
LTD.

Sh. Ashok Kumar

CS 
(COMM)/478
/2022

BANK OF BARODA Vs 
M/S R R TRAVELS

Ms.Shweta Bakshi

CS 
(COMM)/479
/2022

BANK OF BARODA Vs 
KOMMUTOR

Ms.Shweta Bakshi
SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS 
(COMM)/513/
2022

Pioneer wires pvt ltd vs 
Bumi Geo Tech Pvt Ltd

Rohit rattu



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

11-10-2022

11-10-2022

CHITRA MALHOTRA(P),

15-10-2022 20-09-2022

VIPIN DILAWARI(P),

01-10-2022

SANJEEV CHOPRA(P),

07-10-2022 27-09-2022

ARVIND SINHA(P),

06-10-2022 01-10-2022

RAJIV KUMAR(P),

06-10-2022

SHWETA BAKSHI

06-10-2022 30-09-2022

RAJIV KUMAR(P),

10-10-2022 27-09-2022

RAJIV KUMAR(P),

10-10-2022 27-09-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

Execution 
(Comm)/207/
2022

M/S KOTAK 
MAHINDRA PRIME 
LTD Vs CHANSON 
MOTORS PRIVATE 
LIMITED

Rohit Bohra(P),

Execution 
(Comm)/208/
2022

M/S KOTAK 
MAHINDRA PRIME 
LTD Vs BIMLA DO 
KARTAKRE

Rohit Bohra(P),

CS 
(COMM)/499
/2022

CANARA BANK Vs RK S 
ENTERPRISES

CS 
(COMM)/466
/2022

SHRI KANT PUROHIT 
Vs M/s BLD 
PACKAGING PRIVATE 
LIMITED THROUGH 
ITS DIRECTORS

CS 
(COMM)/477/
2022

CANARA BANK Vs 
RAGHU RAJ PROP 
BALAJI ELECTRONICS

CS 
(COMM)/474
/2022

UNION BANK OF 
INDIA Vs DEEPIKA 
KHANDELWAL

CS 
(COMM)/475
/2022

UNION BANK OF 
INDIA Vs BHAWNA 
ROSE

CS 
(COMM)/476
/2022

BANK OF BARODA Vs 
M/S A N CREATIONS

CS 
(COMM)/484
/2022

UNION BANK OF 
INDIA Vs RIWAJ 
CLOTH HOUSE AND 
DESIGNER BOUTIQUE

CS 
(COMM)/485
/2022

UNION BANK OF 
INDIA Vs M/S G K 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

MAMATA PAL(P),

12-10-2022 20-09-2022

SANJEEV PATHAK(P),

28-10-2022

SANJEEV PATHAK(P),

28-10-2022

SANJEEV PATHAK(P),

28-10-2022

SACHIN KATYAL(P),

28-10-2022

SANJEEV PATHAK(P),

28-10-2022

SANJEEV PATHAK(P),

28-10-2022

28-10-2022

RANJAY KUMAR SINHA(P),

18-10-2022 10-10-2022

SACHIN KATYAL(P),

28-10-2022 14-10-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS 
(COMM)/490
/2022

CANARA BANK Vs M/S 
SHRI SATNAM JI SELF 
HELP GROUP 
THROUGH ITS 
PRESIDENT

Execution 
(Comm)/234/
2022

HDFC BANK LTD Vs 
VINAY KUMAR

Execution 
(Comm)/235/
2022

HDFC BANK LTD Vs 
JAGSIR SINGH 
DHANOA

Execution 
(Comm)/243/
2022

HDFC BANK LTD Vs 
RAJNI SHARMA

Execution 
(Comm)/231/
2022

HDFC BANK LTD Vs 
VIKAS UPADHYAY 
AND ANR

Execution 
(Comm)/237/
2022

M/S HDFC BANK LTD 
Vs RAMESH CHANDER

Execution 
(Comm)/238/
2022

HDFC BANK LTD Vs 
SANJAY KUMAR

Execution 
(Comm)/233/
2022

M/S  SHRIRAM 
TRANSPORT FINANCE 
COMPANY LTD Vs 
VINOD KUMAR

Prabhat Kumar(P),

CS 
(COMM)/506
/2022

STATE BANK OF INDIA 
Vs VIPIN VARGHESE

Execution 
(Comm)/232/
2022

HDFC BANK LTD Vs 
BUDHAN PRASAD 
KUSHWAHA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

MANJEET SINGH(P),

17-10-2022 17-10-2022

SUNIL KUMAR JHA

18-10-2022 18-08-2022

ALEX JOSEPH(P),

29-10-2022 10-10-2022

Total 500

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS 
(COMM)/503
/2022

SHYAM BARFIWALE 
Vs RAM BARFIWALE

CS 
(COMM)/511/
2022

AKHILESH KUMAR 
GUPTA Vs SARNAM 
SINGH DHAKRE

CS 
(COMM)/514/
2022

MR MONCY PHILIP Vs 
ZEUS TECHNOLOGIES


	Form-2

